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Sub:-

Ref:-

Sir,

Copy to:

wth reference to the above, I am directed to rnform you have been granted twodays casuar teave on r6'oa.2024 and 17.0g,2024, arong with restricted holiday on19'O8'2024' The next senior most Judiciar officer avairabrc., *" o.,,"n *or,;;";.,, ,.charge of your Court and Office during your absence.

EG UH TI HIGH o RT AT UWAHA
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)
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't-Dated Guwahati, 2l August,2024.

Yours faithfully,

sdl-
JT. REGI RSTRA I NCE)

Casual leave.

No. D&SC/pSG/E st. I GCI 2OZ3 _ 24 193 dated t2.08.2024

Smti Jayashree Bora,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Tageng padoh,

District & Sessions Judge,
East Siang District,
Pasighat, Arunachal pradesh
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-21 n" project Manager, Gauhati High Court.
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